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Appointment from Open Selection 

Q«ota in H A L , B a n g a lo re

4954. SHRI TULSIDAS DASAPPA: 

Will the Minister of DEFENCE be 

pleased to state:

(a) whether in HAL Bangalore, ins­
tructions were issued tor reserving 25 

per cent of the open selection quota 
for appointment to tirade III exclu­

sively for the ex-management trainees 

and similar reservations for ex-design 
trainees in addition to the reservation

of the percentage posts to the Schedul­

ed Castes and Scheduled Tribes ar.d 
Backward Classes;

(b) whether Government are aware 

that such reservation for ex-design 

trainees and ex-management trainees, 
by depriving the opportunities to others 

working in the same grade viz., Grade-
II, and doing similar or some nature 
of work is violative of Art. 16 of the 

Constitution of India; and

(c) if so, what Government propose 

to do to rectify the situation?

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (PROF. 

SHER SINGH): (a) Yes, Sir.

(b) Such reservations do not v'olate 

Article 16 of the Constitution.

(c) Does not arise.

Broadcasting of Regular Rural Pro­

grammes over A.IJR. Stations in 
Arunaehal

4955. SHRI BAKIN PERTIN: Will 
the Minister of INFORMATION AND 

BROADCASTING be pleased to state:

(a) whether no station in Arunachal 

Pradesh is broadcasting regular rural

programmes, farm ami home pro­

grammes or intensive agriculture 

programme and such important pro­

grammes like radio lessens m agricul­
ture etc.;

(b) Government's plans us to give 
proper education in greatly neglected 

and underdeveloped people <>f Aruna­
chal Tribes in this regard;

(c> is there any plan to start morn­

ing and afternoon programmes from 

the present radio stations in Aruna­
chal;

(d) if so, from what date the Gov­

ernment will start these programmes; 

and

(e) if not, what is the oolicy of Gov­

ernment in this regard?

THE MINISTER OF INFORMATION 

AND BROADCASTING (SHRI L. K. 
ADVANI): (a) and (b). The three Radio 

Stations of Arunachal Pradesh i.e. 

Pftssighat, Tezu and Tawang, are serv­
ing a useful educational purpose 

through their informative and cultu­

ral programmes of local and rural 
bias, in conjunction with the broad­

casts from the Dibrugatfi All India 
Radio Station in a large number oi 
tribal languages/dialects for the 

Arunachal Pradesh. However, the 

three Stations of Arunachal Pradesh 
do not have any specialised programme 

Unit.

(c) No, Sir.

(d) Does not arise.

(e> It is proposed to set up a full- 
fledged radio station at Itanagar during 

the 6th Plan period. This wiV provide 
a more sustained and improved servioe 
to the people of Arunachal Pradesh.

Cases of Traffic Offences Pending in 

Delhi Courts

4956. SHRI S. tt. MURUOAIYAN: 

Will the Minister of HOME AFFAIRS 

be pleased to stale:

(a) whether a number of cases of 
traffic offences are pending in the 

Delhi Courts for a long tune;




